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KAUSHAL VIKAS SHIVIR 
 

QUESTION 
 

958.  SHRI CH. MALLA REDDY: 
 

 Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
be pleased to state: 
 

(a)  the number of Kaushal Vikas Shivirs organised under the Pradhan Mantri Kaushal 
Vikas Yojana affiliated partners in each State particularly in Telangana as on date; 
 

(b)  the number of candidates enrolled under the scheme and number of candidates 
who have been/are being given skill training; 
 

(c)  whether the Government has asked different industry bodies like CII, FICCI, etc. to 
provide gainful employment to the trained candidates; and 
 

(d)  if so, the response of the industry bodies and if not, the steps taken by the 
Government to create job avenues in the country for this skilled workforce? 

 

ANSWER 
 

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF 
SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

(SHRI RAJIV PRATAP RUDY) 
 

(a) to (d) Government has launched the flagship scheme, ‘Pradhan Mantri Kaushal 
Vikas Yojana (PMKVY)’ on 15th July, 2015 to enable and mobilize a large number of 
youth to take up outcome based skill training and earn their livelihood. The scheme has 
the target to benefit 24 lakh persons with training of 14 lakh fresh entrants and 
certification of 10 lakh persons under Recognition of Prior Learning (RPL). The National 
Skill Development Corporation (NSDC), the Public Private Partnership (PPP) entity is the 
implementing agency for PMKVY. A total number of 410 Kaushal Vikas Shivirs have been 
organised across the Country under the scheme out of which 11 have been organised in 
the State of Telangana.  
 

As on 29th February, 2016, 14.69 lakh candidates (including 79,583 in Telangana) 
have been enrolled for vocational training under different sectors across the Country with 
coverage of 29 States and 6 Union Territories (UTs).  
 

The training partners are incentivised under the scheme for facilitating employment 
of youth trained in their centres under the scheme. 
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